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Title : Papers laid on the Table of the House by Ministers/members.

 

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI VIRBHADRA SINGH): I beg to lay on the Table a
copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Micro, Small and Medium
Enterprises for the year 2011-2012.

(Placed in Library, See No. LT 4288/15/11)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.
NARAYANASAMY): On behalf of Shri Mallikarjun Kharge, I beg to lay on the Table a copy each of the following papers
(Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Labour and Employment for the year 2011-2012.

(Placed in Library, See No. LT 4289/15/11)

(2) Outcome Budget of the Ministry of Labour and Employment for the year 2011-2012.

(Placed in Library, See No. LT 4290/15/11)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): I beg to
lay on the Table:-

(1) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Department of Industrial Policy and
Promotion for the year 2011-2012.

(Placed in Library, See No. LT 4291/15/11)

(2) A copy of the Notification No. S.O. 408(E) (Hindi and English versions) published in Gazette of India dated 11th

February, 2011, regarding appointment of Committee to investigate into the possibility of running or restarting the
Dheklapara Tea Estate in the State of West Bengal issued under sub-section (2) of Section 16B of the Tea Act, 1953.

(Placed in Library, See No. LT 4292/15/11)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (PROF. SAUGATA ROY): I beg to lay on the
Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Rajghat Samadhi Committee, New Delhi, for the
year 2009-2010, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) of the Rajghat Samadhi Committee, New Delhi, for the year 2009-
2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 4293/15/11)

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Delhi Metro Rail Corporation Limited, New Delhi, for the year 2009-
2010.

(ii) Annual Report of the Delhi Metro Rail Corporation Limited, New Delhi, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.



(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 4294/15/11)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC ENTERPRISES (SHRI A. SAI PRATHAP):
I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Heavy
Industries and Public Enterprises for the year 2011-2012.

(Placed in Library, See No. LT 4295/15/11)

कृिष मंतालय म रा य मंती तथा खा  पसं करण उ ोग मंतालय म रा य मंती (शी अ ण यादव): महोदया, म िन निलिखत पत  क  एक-एक पित (िह दी
तथा अंगेजी सं करण) सभा पटल पर रखता हं:

(1) वष 2011-12 के िलए कृिष मंतालय क  अनुदान  क  िव ततृ मांग

(Placed in Library, See No. LT 4296/15/11)

(2) वष 2011-12 के िलए पशुपालन, डेयरी और माि यक  िवभाग, कृिष मंतालय का प रणामी बजट

...(Interruptions)

(Placed in Library, See No. LT 4297/15/11)

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS, MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI V.
NARAYANASAMY): On behalf of Dr. Ashwani Kumar, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Rajiv Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year 2009-2010.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Rajiv Gandhi Centre for Biotechnology,
Thiruvananthapuram, for the year 2009-2010, together with Audit Report thereon.

(iii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Rajiv Gandhi Centre
for Biotechnology, Thiruvananthapuram, for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 4298/15/11)

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Indian Vaccines Corporation Limited, Gurgaon, for
the year 2009-2010.

(ii) Annual Report of the Indian Vaccines Corporation Limited, Gurgaon, for the year 2009-2010, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 4299/15/11)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Plant Genome Research, New
Delhi, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute of
Plant Genome Research, New Delhi, for the year 2009-2010.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.



(Placed in Library, See No. LT 4300/15/11)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Bioresources and Sustainable
Development, Imphal, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Institute of
Bioresources and Sustainable Development, Imphal, for the year 2009-2010.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 4301/15/11)

(9) (i) A copy of the Annual Report (Hindi and English versions) of the Institute for Stem Cell Biology and Regenerative
Medicine, Bangalore, for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Institute for Stem
Cell Biology and Regenerative Medicine, Bangalore, for the year 2009-2010.

(10) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (9) above.

(Placed in Library, See No. LT 4302/15/11)

(11) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Immunology, New Delhi , for
the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute of
Immunology, New Delhi, for the year 2009-2010.

(12) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (11) above.

(Placed in Library, See No. LT 4303/15/11)

(13) (i) A copy of the Annual Report (Hindi and English versions) of the National Institute of Biomedical Genomics, Kalyani,
for the year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Institute of
Biomedical Genomics, Kalyani, for the year 2009-2010.

(14) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (13) above.

(Placed in Library, See No. LT 4304/15/11)

(15) (i) A copy of the Annual Report (Hindi and English versions) of the National Brain Research Centre, Manesar, for the
year 2009-2010, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the National Brain
Research Centre, Manesar, for the year 2009-2010.

(16) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (15) above.

(Placed in Library, See No. LT 4305/15/11)

...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRI K.C. VENUGOPAL): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Power Research Institute, Bangalore, for the
year 2009-2010, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Central Power Research
Institute, Bangalore, for the year 2009-2010.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.



(Placed in Library, See No. LT 4306/15/11)

(3) A copy each of the following Notifications (Hindi and English versions) under Section 179 of the Electricity Act, 2003:-

(i)              Notification No. F. No. 23/17/2009-R&R published in Gazette of India dated 22 nd January, 2011, making
amendment to the title of para 6.4 &6.4(i) of the Tariff Policy notified under Section 3 of the Electricity Act,
2003.

(Placed in Library, See No. LT 4307/15/11)

 

(ii)            The Central Electricity Regulatory Commission (Sharing of Inter-State Transmission Charge and Losses)

Regulations, 2010, published in Notification No. L-1/44/2010-CERC in Gazette of India dated 31st December,
2010.

(Placed in Library, See No. LT 4308/15/11)

(iii)           The Central Electricity Regulatory Commission (Indian Electricity Grid Code) Regulations, 2010, published in

Notification No. L-1/18/2010-CERC in Gazette of India dated 19th January, 2011.

(Placed in Library, See No. LT 4309/15/11)

(iv)          The Central Electricity Authority (Measures relating to Safety and Electric Supply) Regulations, 2010, published

in Notification No. CEI/1/59/CEA/EI in Gazette of India dated 24th September. 2010.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at item No. (iv) of (3)
above.

(Placed in Library, See No. LT 4310/15/11)

â€¦â€¦.(Interruptions)

 

शी गु दास दासगु  (घाटल): सुषमा जी, हमारा एडजनमट मोशन है ...( यवधान)

शीमती सषुमा वराज (िविदशा): मडैम, उसके बाद मेरा नोिटस है ...( यवधान)

 

 

 

 

 


